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|

-Y3:]] STATE BANK OF INDIA o dore d B e e
STRESSED ASSETS RECOVERY BRANCH (Under Regulation 6 of the Insolvency and Bankruptcy Board of India U Canern Bank-45 et e S
2nd Floor, TSRTC Commuter Amenity Centre, Bus Terminal Complex, Koti, (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) [T a"TQ? _ ;1 8\"‘13'522';1’3 29 8“333;183332;8-1 Py
Hyderabad - 500095, Telephone: 040-24651352, E-mail; sbi.05172i@sbi.co.in FOR THE ATTENTION OF THE CREDITORS OF BP FI(E:RRIUM I;‘IDUSTRIES PRIVATE LIMITED A Government of India Undertaking el.: 91-8413- , be )
DEMAND NOTICE T L S SO gieh / 2687/ BIGH /750 / fmiie: 29.11.2021 | | POSSESSION NOTICE [SECTION 13(4)] (For Immovable property

Netice under Section 13(2) of Securitisation and Recenstruction of Financial Assets and | | P S B Ferrium industries Frivate Limite ' Whereas: the undersigned being the Authorised Officer of the Canara Bank under Securitisatio
Enforcement of Security Interest Act 2002 (Herein after Called "Act’). 2. | Date of Incorporation Of Corporate Debtor 26.03.2000 | I W g‘%‘ W‘l‘ i | And Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act 54 o
A nodice is herFU,' given thet the following Borrower’s have defaulted in the repayment of 3. | Authority Under Which Corporate Debtor Is ROC, Hyderabad 2002) (here;mafter referred to as .the Act’) and in exercise of powers co.nferred under Sect|on_1
principal and mierest of the loans faclity oblained by them from the Bank and the loans have Incorporated / Registered - (12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Noticg
besn classified as Non Performing Assets (NPA). The notices were issued to them under : I Tﬂﬂﬁ'ﬁlﬂg‘ﬁ!ﬁtﬁﬁﬁ -111 : IﬂﬁﬂT—T—F‘fHﬂ'ﬁTﬁﬁ dated 15.07.2021, calling upon the borrower's M/s. Jupiter Industries (Borrower) Prop. =S
Seclion 132) of Securiization and Re-construction of Financial Assels and Enfarcement af | [ 4. | Corporate Identity No./Limited Liabilty U51909TG2000PTC034057 ; “Rama KishanPrasad APISC, Kothur Mandal, Ranga Reddy District, Tetangana State 509228
Security Interest Act 2002 on their last known addresses, but they have been retumed un- Identification No.of corporate debtor 36 9T E‘miﬁm aef= ST UF T&AT9=T e %g FATRT | | sri-RamaKishan Prasad (Proprietor) s/o Rama Upendram Sy. No. 126/2/EE2, Teegapu
served and as such they are heraby informed by way ofthis public nofica. 5. | Address of the Registered Officeand Principal | Flat No. 247, 3" Floor, Dwarakapuri Colony, . . “Vittage, KothurMandat, Ranga Reddy District, Tetangana State 509228 & Flat No 803, Block 2
21 ';.':-uL rﬁﬂﬁfﬂ E.'ms have been granted by the ..rfi-mle Bank of Irl:lirar_ throwgh its Shapurnagar Office (if any) of Corporate Debtor Punjagatta, Hyderabad - 500082 ﬁﬁﬁ'l QﬁﬂT HHTH-2095 . ﬁ'Fﬂ‘EF 21.10.2021 gﬂgogg?ivgizng: ;'nakncﬁl DFllsmd |\\5|V Ibro éLIT otu;n QhC|ty tR oLad H{dﬁﬂrabid Lela?_?%na S;ag

ranch | } frarn tirme bo lime, vanous credit faclitles by way of financial assistance against ) . ; : : . oc oor, Mana Elite, Panchavati Layout, Manikonda, Hyderaba
variozs 3ssets creating security interest in favour of the bank, 3 IIEns<.>|venc;;ommefncrmentdaft? in r|espectof Colrpgrate Debtor :)(;:)1522(:)2212 (Order copy made available to IRP on 30.11.2021) Wﬁﬁ EET ?1“5‘ e'ﬁ. ﬁ?‘lﬂaﬁ f_%'fa-a-r ST aﬂ-,—‘_r EﬁT ﬁﬁ- ﬂ- Telangana State 500082 and Smt. Rama Durga Bhavani (Guarantor) wio Sri Rama Kisha
Name of the Borrower: Mis Vijay Industrial and Engineering Works, Rep by its Prop- 5 G . | Estimated date of closure of insolvency resolution process| 08.05. Prasad FlatNo 803, Block 2, MY'HUWTE'Vﬁhaﬁga_FITIHn?hIHFBTSTﬁCferTO‘JUﬁCUUH‘Q'CﬂTRUHd
Vijay Srinath Slo Sri G Subba Rao, Regisiered Office at 1-9-11211/A, Electronic Complex, | |'8.[ Name and registration number of the | Kishna Komaravolu Qﬁ.’ o ST -13.12.2021 Y St %I sy Fam g l\HAydelzabgd Lelgngat:]adStTatle 500032S t&t305200AOg|20§kH4N FI1010r2 4M§:aBEI|tE CPa;nchan/aS Layout
Kishaiguda, h’.a:r_a ECIL, Hyderabad -5II:IIJ 052 Euarantprsz 1}5nE1-l'i]a'_|'5nnath5r°5”_G insolvency professional acting as interim | Reg. No: IBBI/IPA-002/IP-N00562/2017-2018/11699 ﬂtﬁﬂ?‘fﬁﬂ'ﬂ?ﬁ"ﬁl Wanl on IaT Iy eraba Stianggg(?oﬁ ?e " 0 ! X a(r; . ?hony : esﬁlp'e
Subba Rao, 2) Sri G Subba Rao Sio Sri G Venkatapathi, Both 1 & 2 Rio. H Mo 1-7-164/174, resolution professional o : arangal, lelangana otate 9 0 ffepaY_ € amoun mefn ioned In the notice, being
Sri S Nilayam, South Kamala Magar, ECIL Post, Kapra, Hyderabad -500 062 . — - - R LG Rs_. 5,5?,24,939_.66(I_?upet_as Five crores ifty nine lakhs twenty our'thousandlnlne 'hundre
CC AleMNo: 37233137573 9. Addresg and e-malllofthe mtgnm resolution| Krishna Komaravolu N :
Demand Notice Dated: 28.10.2021 Non Performing Assets: 28.11.2020 professional, as registered with the Board Bﬁ:?:mNﬁaZaléli deL]'\égrég?X;&?ﬁ':g"%ﬁgg?g‘ems The borrower/owner/guarantor/legal heir having failed to repay the amount, notice is hereb
Gustanding Amoun n 1 R 13673 76 Rps Onecrae sy ok ot Byl
goventy thrae thousand nine hundred and seventy sight only) 23 on 28.10.2021. You are o - . ; : . : o o

ta i e o . ™ A 10.| Address and e-mail to be used for Krishna Komaravolu him / her under section 13 (4) of the said Act, read with Rule 8 & 9 of the said Rule on this 25" da
als0 ligble to pay future interest at the contractual rate on the eforesaid amount together with correspondence with the interim House No. 7-1-214, Flat No.409, Vamsikrishna Apartments, . of November of the vear 2021 for SL.No 1 & 2 and 26th dav of November of the vear 2021o
incidental expensaes, costs, changes, etc y y y

al expenses, costs, charges, etc. resoluton Professional Oharam Korn Roe, Ameepelydeata- 00516 BAATS ST EBRI Y g =03 11 7o B | Sinostos:

g BEnEDULE OF TE PHDPEHTIE — - exmal. pbpfpi@gmalcon . X - The borrower/owner/guarantor/legal heir in particular and the public in general are hereb
SCHEDULE "C": Part - I: All that Stocks, Receivables, Plant & Machinery, and other assets § 111 Last date for submission of claims 14.12.2021 UH- I, 97— ﬁﬁqm FEAHR SRl —T'T (%.77.) cautioned not to deal with the property and any dealings with the property will be subject to the
purchased with the inance.of the Bank, stored and situated in all the premises of the. borower § 175 cl f creditors. if der ¢l b - : . charge of Canara Bank for an amount of Rs. 5,59,24,939.66 (Rupees Five crores fifty nin¢
mentioned in the Docurmants (Schedule-B). ' ofiist‘)e:e?:tigge(é:)rsc;fIs:crl?gﬁg1egscc?el:til?nseg Not Applicable WIS/ 2589 /oA /2021 faqrs: 29.11.2021 lakhs twenty four thousand nine hun
F"ar_t_-li; {_Equl,lahla— ]_.Iprimgu of Imrpnvahlq pa‘np-art_las}: 1] ﬁél_tnm Parl & Parcel of by the interim resolution professif)nal thereon. The borrower's/owner's/guarantor's/legal heir's attention is invited to the provisions 0
Residential Plot bearing No. 46 (Part), in Survey No, 455, admeasuring 100.00 Sq. Yards or Tv— Il FTIR tnchnnlngy based Milk analysnr Section 13 (8) of the Act, in respect of time available, to redeem the secured assets.

B3.6 So.Mirs, situated at Bhavani Nagas, Kapra, within the limits of GHMC, Kapra Circle, | §13.| Names of Insolvency Professionals identified to| Not Applicable : e .

Keesara Mandal, Ranga Reddy Disirict., [covered under Block No. 1), belonging fo Sri G Vijay act as Authorised Representative of creditors in qQﬁT'l' EHURERIEE & gﬂ ﬁﬁm WT I Description of the Inmovable Properties

Srinath vide Gift Deed Mo. 263712016 dated 16.06.2016 bounded by: North: Plot No. 48 a dlass (Three names for each class) . 1.All that part & parcel of Open Residential Plot No. 651, admeasuring 266 sq. yds. in Sy. Nos
(Part), South: Plot No. 47, East: 25'wide road, West: Piot No. 27 2 ReatFoms and Wb ik Mo gor o Y HEMNY g™ .42 AL -1, AT ATTaa 559, 563, 564, 565 & 566 situated at Ghatkesar Village & Gram Panchayat, Revenue Mandal
2) All that Pant and Parcel of Residential Plot bearing No. 45 & 46 (Paris). in Survey No. 455, i - : : o ol AdriracaeAenian < : 1 Ghatkesar, Medchal Malkajgiri District (previously Ranga Reddy District), Telangana State in thg
pomeasuning J00.00 Sq. Yards ar 250,80 Sg.,Mirs, sifuaied &t Kapra Vilage and Municipality, () Detasof authorze eprsentatves are avalale: | Pysicl A Asgven'n o 10:kore 01 7 FTIR tEChnﬂlﬂﬂ\f based Milk analvser name of Rama Kishan Prasad.Registration Ghatkesar SRO (Document 4087/2012) ang

c § i ; Notice is hereby given that the National Company Law Tribunal has ordered the commencemen .
] | " i, | g y
gné:learrgg l:';.aﬂmﬁ;ﬁgﬁ:ﬁhﬁﬁgs}gigstigasygnﬁﬂjbhﬁaaggs Egsj E;;Ee"slh:-eemll:ll rl'?g ﬁﬂhﬁg EE:E-!: of Corporate Insolvency Resolution Process of the M/s.BP Ferrium Industries Private Limited 'H'Qﬂﬂ EEIEAE T Eﬁﬂf gﬁ

road West: Plot No. 288 57, The creditors of M/s.BP Ferrium Industries Private Limited are hereby called upon to submi

The steps are being taken for substiluted senvice of nafice. The above Borrower(s) and for their | § 2 4ress mentioned against entry No. 10.

amaunt within 50 days fram the date of publication of this nofice, failing which further steps will be
Laken after expiry of B0 days [rom the dale of ks nolice under sub-section (4) of Saction 13 of
Seouritizationand Re-corsinaction of Financial Assats and Enforcement of Security InderestAct, 202,

“vour kind atiention 15 invited o provigions of sub-Seclion (8) of Section 13 of the SARFAES] Act
whare urder you can tander the enfre amount of owstanding dues togsther with &l costs, charges
and sxpenses incumed by the Bank only 8 the date of publication of the notice for sale of the : : i :
secured msseds) by public auction, by invifing quaotations, fender from pubfic or by privade treaty. Date: 30-11-2021 Name and Signature of Interim Resolgtlon Professional
Fliase also note that if the entire amount of outstanding dues together with the costs, charges and | | Place: Hyderabad , Krishna Komaravol
expansas mcurmad by the Bank i nat fendered before publication of nofice for sale of the securad Interim Resolution Professiona
assets by public auction, by inviting quotations, tender from public or by private reaty, you may not M/s.BP Ferrium Industries Private Limite

creditors may submit the claims with proofin person, by post or by electronic means.

Afinancial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice|
of authorised representative from among the three insolvency professionals listed against ent
No.13 to actas authorised representative of the class (Not Applicable)in Form CA. v » ' »

Submission of false or misleading proofs of claim shall attract penalties.

initiate such other actions of legal proceedings as it deams necessany under any ofher applicable

Date; 30.91.2021, Place: Hyderabad Sdi- Authorised Officer, SBI, SARB, Kati.

STRESSED ASSET MANAGEMENT BRANCH

3rd Floor, Andhra Bank Building, Sultan Bazar, Koti, Hyderabad - 500 095, transactions with companies, associations or| | [CERSAI Security Interest Id.:400012721892, Transaction Id: 200043975613 & Asset ID

Tel: 040- 24633309 '040-24683305, email: bm1El}-l-ﬁlunmnhar'lhurmdua com
E-AU l".:TIﬂH NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Notice for Sale of Immaovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,

Notice is hereby given to the public in general and in particular to the borrowers and guarantars that the below described immovable properties mortgagedcharged to the

their laims with proof on or before14.12.2021to the Interim Resoluion Professional at the| | FRrerTReet &, ForerenT fareg et faraor qro warwie &Y dawarge: - | | S, No. 126/12EE2 APISG, Teegapur Vilage, Kothur Mandal, Ranga Reddy District previous!

Guaranioe(s) (whenaver applicatle) are hereby caled upon lo maka payment of outstanding § & 1ne financial creditors shall submit their claims with proof by electronic means only. All othe “"“"“‘-EﬂfﬂﬂpﬂH“‘}'fﬂﬂ-lﬂ ﬁm%'

be entilled 1o redeem the secured assat{s).” This notica is withaud prejugice to the Bank's nght to | & advertising copy, it is not possible to verify its
Provisicns of Law contants. The Indian Express (P) Limited cannot
be held responsible for SUCh ContentS, nor for any Ramannapet, Warangal Town under Warangal Municipal Corporation, Telangana State in thg
loss or damage incurred as a result off | House of Sree Sailam & Road East : Land of Rama Kishan Prasad & House of Vengaiah &

individuals adve rSing in its news Papers Ofr] | 5.Althat part & parcel of commercial cum residential plot admeasuring 345 sq. yds. / 288.45 sq
PUbl iCationS. We therefo re recommend th at Warangal Town under Warangal Municipal Corporation, Telangana State in the name of Rama
2002 read with proviso to Rule (1) of the Security Interest (Enforcement) Rule, 2002. readers make necessary inquiries before sending| | East :House of Vengaiah & Others West :Land of R. Krishna Kumar Registration Waranga

secured creditor, the physical possession of which has been taken by Authorised Officer of Union Bank of India, secured craditor will be sold on “As is where is", “As any mon ies or enteri ng into any ag reements with! | 200043980560 & AssetID : 2000126964771]
is what is” and "whatever there is" basis on 16,12.2021 for recovery of the dues to the Union Bank of India, secured creditor from the below mentioned names of the . . .
borrowers and the guarantors. The details of the amounts dues in the accounts, description of the properties for auction, reserve price, EMD, date and time of auction, bid adve rtlse s oOr Othe rwise aCtl ng on an

Ao 3580 Hof Bl 2 Lnkier advertisement in any manner whatsoever.
Date & Time of E-Auction: 16.12.2021 & From 12.00 PM to 14.00 PM (with 10 minutes unlimited auto extensions)

Affersmifa H ot 2 bounded by :North : Plot No 656.South : Plot No 645.East: Plot No 650.West : 25' Wide Road

[ CERSAIRef.: 200043983902 ; Security Interest Id. : 400012723473 ]

Mahbubnagar District), Telangana State in the name of Rama Kishan Prasad and bounded aj
follows :On the North by : Land belongs to Amarakunta Jayamma.On the South by : Spoorth
Venture.On the East by: Gutta belongs to Government.On the West by : 33' Road. Registratio
SRO Shadnagar (Document 4055/2015) CERSAI Security Interest 1d.:400012721231
Transaction 1d:200043972255 & Asset ID : 200012694965 ]

3.All that part & parcel of commercial cum residential plot pertaining to the dilapidated Municipa
Corporation No. H. No.15-11-203/ Old H. No. 15/1001 admeasuring 100.11 sq. yds. (or equivalen
to 83.70 sq.mtrs.) situated at Beet Bazar, Ramannapet, Warangal Town under Waranga
Municipal Corporation, Telangana State in the name of Rama Kishan Prasad and bounded b
:North: Plot of R. Durga Bhavani.South : Road.East : Open land of owners.West : House of Ch
Mallikarjun & Plot of Rama Kishan Prasad.Registration Warangal SRO (Document 9940/2013
[ CERSAI Security Interest Id. : 400012722480, Transaction Id : 200043979099 & Asset ID
200012696212]

4 All that part & parcel of commercial cum residential plot admeasuring 140 sq. yds. / 117.05 sq
mtrs. bearing bearing D. No. 15-11-203 (New)/ D. No. 15/1001 (Old) situated at Beet Baza

U HATeD

\

name of Rama Kishan Prasad and bounded by :North : House of Rama Durga Bhavani,South

Others. West : Land of R. Krishna Kumar Registration Warangal SRO (Document 2450/1997

200012090020 |

mtrs. bearing D. No. 15-11-203(New)/ D. No. 15/1001(Old) situated at Beet Bazar, Ramannape
Durga Bhavani and bounded by :North : Land of Yellaiah,South : Land of Rama Kishan Prasad

SRO (Document 2449/1997) [CERSAI Security Interest Id. : 400012722739, TransactionId

Date:26-11-2021 SD/- AUTHORISED OFFICER,
Place:Warangal. CANARA BANK|

ue| Mame and address of the Borrower, Co-Applicant and Guarantor Description of immovable secured assets to be Sold Total Dues

1|Borrower: 1) Mis. Thexa Pharma Pvt. Ltd. (Represented by former|A) Commercial building in ground and first floor with Built up area 3910 sft| Rs.45,64,97 161/
Resolution Professional Mr.G Madhusudhan Raa), Plat Mo © 273, S5H |including commaon area and two cars parking area with UDSof 114 sg.ydsout|  (Rupees Forty
Pride, Fial Mo: 202, Heights, Prakash Magar Begumpel, Hyd-016. 2) Mr. |of 230 sgyds situated at H.No.2-5-110 {old no.1193) and 2-5-111 {old| Five Crores Sixty
Nallamothu Sharat, Flat No.&, Sii Park View, Plot No.49, Kaveri hills, [n0.1134) al Macleodguda, Ramgopaipeta, Secunderabad-500003 Four Lakhs
Machapur, Hyderabad, 500081. 3) Mr. Nallamathu Subba Rae, Flat No.101, | befonging to Mr.Tilottam R. Kolanu Sio K. Narasimha Reddy, North: Ninaty Seven

vl - 3Enee] HDB FINANCIAL SERVICE LIMITED

Registered Office: Radhika, 2nd Floor, Law Garden Road, Navrangpura, Ahamedabad-09.
Branch: #76-8-10/11, F.No.-4, Bhavani Towers, Swathi Theater Road, Beside Union Bank Of India Bhavanipuram,Vijayawada-520012.

Vasantha's Cyber View, Opp-Image Gardens, Madhapur, Hydersbad- | 0ad.East:Road, South: Road, West: Road. Thousands Onea
500081, 4) Mr. Kolanu Thilotham, Piat Mo, 222, MLA & MP Colony, Vijaya | (Property description as specified in the Rectification Deeds 447/2015|  Hundred and
Co-op Housing Society, Jubiles, Hyderabad-500033, 5) Mr, M Pradeep, Flat | and 448/2015 dated 07.03.2013) Sixty One only) a3

No.8, Vasanl Emerald Gardens, Behind Doclors Colony, Kavuri Hills, | B) Commercial building in second and third floor with built up area of 3910 sf | on 31.03.2021 plus
Madhapur, Hyderabad -500033. 6) Ms. K Sreedevi, Plot No. 222 MLA & MP | including commaon area and four cars parking area with UDS of 116 sq.yds | further interest,
Colony, Vijaya Co-op Housing Society, Jubilee, Hyderabad-300033. 7) Mr. | out of 230 sq.yds situated at H.No.2-5-110 [old no.1183) and 2-5-111 {old | costs and charges
K Bullaiya (Late), 3-3-678/26, Plot Mo 26, Pragati Nagar Colony, Opptopark, | no.1184) alt Macleodguda, Ramgopalpeta, Secunderabad-500003| thereon due fo
Yousufguda, Hyd-45. 8) Ms. Madduri Vishali Sravanthi, H.No. 1-2-453/1, | belonging fo Mrs. K.Sridevi Wio Tilottam R.Kolanu. North: Open to sky,|  Union Bank of

Gayathr Manzil, Lane Beside Sagar Apt, Domal Guda, Hyd-500029. 9) Ms. | East: Open tosky, Seuth: Open to sky, West: Opentosky. India {e-Andhra
P Srujana, Flat No.G, Vasant Emerald Gardens, Behind Doctors Colony, | {Property description as specified in the Ractification Deads 400/2015 Bank).
Kavuri Hills, Madhapur, Hyderabad-033, dated 07.03.2015).

EMD: Property A&B: Rs.33,50,000/- ;

Last date for submission of EMD: 16.12.2021 till commencement of e auction.

For detailed terms and condifions of the sale, please visit the link hitps:/fibapi.in (Common landing platform for E-Auction of Bank Properties) and

www.unionbankofindia.co.in. For Registration and Login and Bidding Rules visit hitps:/iwww.mstcecommerce.com/auctionhomafibapilindex.jsp

SALE NOTICE UNDER RULE &{6)/Rule 9{1) OF STATUTORY INTEREST (ENFORCEMENT) RULES 2002, this may also be treated as notice u/r 8(6)/Rule
9{1) of security Interest {Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the said loan about the holding of E-auction Sale on the above

‘mentioned date. The E-Auction will be conducted through the E-Auction service providers Mis MSTC Ltd.

Date: 20,11, Il.‘.IE'l Place: Hylieml:lad Em'-EhMFHanaHau-r & Authorised Officer, Union Bank of India
=T ORIX Leasing & Financial Services India Limited
# (formerhy known as DAIS Auto Financial Sensces Limided] (A Subsidiary of OR1X Auto Infrastruciure Services Limited)
ORIX Regd. Office : Plot No. 84, Marol Co-operative Industnal Estate, Andhen-Kurla Road, Andhen (E), Mumbai - 400 058
Ted.: + 51 22 2855 5083 | 6707 0100 | Fax; +91 22 2852 8549 | Email; info@orxindia.com | www.onxindia.com | CIN: U74900MH2006PLC163937

AUCTION SALE NOTICE
(To the Borrower /Co-Applicant / Public in General)
(Under Rule 8(6) R/w with Rule 9 (1) of SARFAESI Act, 2002)

The undersigned Authorized Officer of HDB Financial Services Ltd, has taken over Possession of the following property, under Securitisation ang
Reconstruction of the Financial Assets & Enforcement of Security Interest Act 2002, for the below mentioned loan account with a right to sell thd
sameon "AS ISWHERE IS BASIS & AS IS WHAT IS BASIS"

Name and Address of the Applicant & Co-Applicant:1.) SAl KIRAN GLASS INTERIORSD NO 45-1-20 KOTHAPATNAM ROAD OPH
MAHALAKSHMI TEMPLE ONGOLE-523001. 2.) THUNUGUNTA VENKATESH D NO 24-2-18/5 RANGHUTHOTA BACKSIDE OF NALLUR
NURSING HOME ONGOLE-523001, 3.) THUNUGUNTA SAI KIRAN D NO 47-2-18/5 RANGUTHOTAROAD BACKSIDE OF NALLURINURSING
HOME ONGOLE-523001, 4.) THUNUGUNTA BHAVANI D NO 47-2-18/5 RANGUTHOTA BACKSIDE OF NALLURINURSING HOME ONGOLE
523001,5.) THUNUGUNTA RAVI KUMARD NO 47-2-18/5 RANGUTHOTABACKSIDE OF NALLURINURSING HOME ONGOLE-523001.
Account No. 4016754, Total Outstanding Amount: Rs.55,86,460.87 ( Rupees Fifty Five Lakh Eighty Six Thousand Four Hundred Sixty ang

Ongole Town, Kothapatnam Road, Ward No.05, Block No.11,TS No.681,(Assessment No.1035002708) D.No.45-1-21(8), Opp to Mahalskhsm

Paise Eighty Seven Only)as of 30" March 2021 with further interest/ incidental expenses /costs till the date of full payment.
Details of Encumbrances, if any, known to the Secured Creditor: --- NIL

Details of Inmovable Property:

Property No.1:All that the house bearing ltem No-1(DOC No.3006/1993) SOCP: Prakasam District, Ongole R.O, Ongole Municipal Corporationl

Temple, Kothapatnam Road, Ongole-523001, Andhra Pradesh, being bounded by:-North : Kothapatnam Road., South : Joint Passage, East
Jointwall between this property and the property of Pallapothu Sarojanamma., West : Joint wall between this property and the property of Puvvada
Lakshmi Thayaramma.With in the boundaries 8 Gadies or 64 Sq yds or 53.52 Sq Mts with all easement rights constructed RCC building house GH
576 sft, 1% Floor 576 sftand 2™ Floor 576 sft.

Property No.2:ltem No-2(DOC No0.5499/2013) SOCP: Prakasam District, Ongole R.O, Ongole Municipal Corporation, Ongole Town
Kothapatnam Road, Ward No.05, Block No.11,TS No.683 & 684,(Assessment No.1035002708) D.No.45-1-21(8), Opp to Mahalskhsmi Templel
Kothapatnam Road, Ongole-523001, Andhra Pradesh, being bounded North : Road to this side 95 feet, South : Passage to Telecom Departmen
to this side 45 feet,East : Site of the executant to this side 95 feet, West : Road to this side 95 feet. With in the boundaries in total extent of 8 1/4
Gadies or 66 Sq yds or 65.19 Sq Mts with all easement rights, site an extent of 252 Sq ft along with 54 Sq feet northern side vara sandu joint right ang
66 Sq ft western side kitchen room, along with doors, door frames, windows, electrical service meter connection with security deposit.

(Notice under Section 13 (2) of the Securitisation and Reconstruction of
Financial Assets and Enforcement of Security Interest Act, 2002)

The following borrowers and co-borrowers availed the below mentioned secured loans from OREX Leasing & Financial Sernces India Limited, The loans of the below mentioned borrowers have been secured
by the maortgage of their respective properties. As they have failed to adhere to the terms and conditions of the respective loan agreements and had become irreguiar, their loans were classified as NPA as per

Reserve Price Earnest Money Bid Auction Date EMD Last Date
Deposit Incremental & Time & Time
Amount
Rs. 8,66,393/- : 04-01-2022 at 11 AM 03-01-2022
Rs. 86,63,933 Rs.100000/ to 12 Noon up to 05:00 p.m

the RBI Guidelines. Amounts due by them io ORIX Leasing & Financial Services India Lirmited, are mentioned as per the respactive nofices issued more parficutarly described in the following table and further
interest on the said amownts shall also be applicable and the same will be charmed as per contraciual rate with effect from their respeciive dates

Loan Qutstandin .
S Account Type itk as per 1:312? Natice Details of Secured asset
Mo. No. of Loan | of borrowers Notice Date
1 [LNCOD0000010815] SME |1. Mis Superwhizz Rs. 29-October- Schedule-A Property - (Document Mo. 6015/2008)
Secured| Professionals |21747011.62- 2021  |AN That Portion On 2nd Floor Admeasuring About 642,76 Sq. Fts. Super Built Up Area Alongwith Undnided Share Of
Loan | Private Limited Land Or 35 Sq. Yards Qut Of Total Land Admeasuring 445,15 Sq, Yands Or 373,20 Sq, Meters In The Complex |.e Known
2, Mamidi Aynva As "kalyan Building Commercial Complex” Bearing Municipal No, 39-1-89, Old Ward No. 24, New Ward No, 28, Revenue
Gupla Ward Mo, 10, Block Mo. 19, Mis Mo. 452, Old Assmi No. 258442, Present Assesment Mo. 218503, Sifuated Al Comer
3. Mamidi Building Of Varalakshmi Sireed, Labbipet, Vijayawada, Knshna Destrict, Andhra Fradesh And Bounded By As: East:
Lakshmi Passage With Absclute Rights And Adjacent To This Open Sky, South:; Property Of Vendee, West: Passage With
Venkata Naga Absolute Rights And Adjacent To This Open Sky, North; Common Corridor With %2 Undivided Rights
Damayanthi Schedule-A Property - (Document No. 6016/2008)

All That Portion On 2nd Floor Admeasuring About 1102 5q. Fis. Super Built Up Area Alongwith Undivided Share Of Land
Or 15 3q. Yards Out Of Todal Land Admeasuring 445,15 5q. Yards Or 373,20 5q. Meters In The Complex |.e Known As
“kalyan Building Commercial Complex” Bearing Municipal Mo, 39-1-88, Old Ward No. 24, New Ward No. 28, Revenue
Ward Mo, 10, Block Mo, 19, Mis Mo, 452, Old Assmi No. 2584412, Presant Assesment Mo, 218503, Siuated Al Comer
Building OF Varalakshmi Street, Labbipet, Vijayawada, Krishna District, Andhra Pradesh And Bounded By As: East:
Passage With Absolute Rights And Adjacent To This Open Sky, South: Staircase, Wall Of Bathroom, West:
Passage With Absolute Rights And Adjacent To This Open Sky, North: Property Of Yendee
Schedule-A Property - (Document Mo. 6017/2008)
All That Portion On 2nd Floor Admeasuring About 1000 Sq, Fts. Super Built Uip Area Alongwith Undivided Share Of Land
Or 30 Sq. Yards Out Of Total Land Admeasuring 445,13 8q. Yards Or 373,20 Sq. Meters In The Complex 1. Known As
“kalyan Building Commercial Complex” Bearing Municipal Mo, 39-1-83, Old Ward No. 24, New Ward No. 28, Revenue
Ward Mo, 10, Block No. 19, Nis Mo, 452, Old Assmi No. 258442, Present Assesment Mo. 218503, Siuated Al Comer
Building Of Varalakshmi Street, Labbipet, \ijayawada, Krishna District, Andhra Pradesh And Bounded By As: East:
Passage With Absolute Rights And Adjacent To This Open Sky, South: Staircase, Wall Of Bathroom, West:
Passage With Absolute Rights And Adjacent To This Open Sky, Morth: Property Of Vendee
Schedule-a Property - (entire Land)

All That The Tofal Land Admeasuring 445,15 5q. Yards Or 37320 5q. Maters Of Bearing  Municipal No. 33-1-88, Oid
Ward Mo, 24, Mew Ward Mo. 28, Revenws Ward Mo. 10, Block Mo, 19, Mts Mo, 452, Old Assmit Mo, 25844/2, PresentAssmi
Wo. 218503, In The Complex |.e Known As “kalyan Building Commercial Complex” Situated At Comer Building OF
Varalakshmi Strest, Labbipet, Vijayawada, Krishna District, Andhra Pardesh And Bounded By As: East ; Property Of G
Jayasree, South: Property Of V Jayanthi, West: Municipal Road Called As Varalakshmi Street, North: Municipal
Road Called Az Mahatama Gandhi Road

You are hereby called upon to pay the amounts due to ORIX Leasing & Financial Services India Limited a5 per details shown in the above table with confracted rate of interest therewpon from their respective
dates and ather costs, charges elo,, within B0 days from the date of this pubsication, failing which the endersigned shall be constrained 1o miiale proceedings Uis 1304) and Sec. 14 of the SARFAES Act,
against the mortgage properties mentioned herein abova to realize the amount dua to ORIX Leasing & Financial Sendces [ndia Limited. Further you are prohibited U's 13(13) of the said Act from transfiarring
the said secured asset either by way of sale Mease or othenwise.

Sdi-
Date: 01.12.2021 Authorised officer
Place : Vijayawada ORIX Leasing & Financial Services India Limited|

Terms and Conditions of Tender-cum-Auction Sale:
The auction sale shall be "online e-auction" bidding through website https://www.bankeauctions.com Mobile APP on the dates as mentioned ir]
the table above with Unlimited Extension of 5 Minutes.
(2)The interested bidders shall submit their EMD through Web Portal: https://www.bankeauctions.com (the user ID & Password can be obtaineg
free of cost by registering name with https://www.bankeauctions.com) through Login ID & Password. The EMD shall be payable througl
Order/Demand Draft for an EMD of 10% of the Reserve Price, drawn in favour of "HDB Financial Service Limited" above.After Registration (One
Time) by the bidder in the Web Portal, the intending bidder/ purchaser is required to get the copies of the following documents uploaded in the Welj

Portal before the Last Date & Time of submission of the Bid Documents viz. i) Copy of the NEFT/RTGS Challan or Demand Draft; i) Copy of PAN
Card; iii) Proof of Identification/ Address Proof (KYC) viz. self-attested copy of Voter ID Card/ Driving License/ Passport etc.; without which the Bid i
liable to be rejected. UPLOADING SCANNED COPY OF ANNEXURE-Il & Il (can be downloaded from the Web Portal
https//www.bankeauctions.com) AFTER DULY FILLED UP & SIGNING IS ALSO REQUIRED. The interested bidders who require assistance ir
creating Login ID & Password, uploading data, submitting Bid Documents, Training/ Demonstration on Online Inter-se Bidding etc., may contac
M/s. C1 India Pvt Ltd, Udyog Vihar, Phase 2, Gulf Petrochem building, Building No. 301, Gurgaon, Haryana. Pin: 122015, E-mail ID
support@bankeauctions.com, Support Helpline Numbers:124-4302020/21/22/23,7291981124/1125/1126,Sales Enquiries
sales@bankeauctions.com, 7291981129
The intending bidders should be presentin person for the Auction and participate personally and give a declaration in writing to the effect that he/shg
is bidding for himself/herself. No Authorised person allowed.
The intending bidders may obtain the Tender Forms from the Manager, #76-8-10/1, F.No.-4, Bhavani Towers, Swathi Theater Road, Beside Unior]
Bank Of India Bhavanipuram, Vijayawada-520012.
The intending bidders should submit their bids only in the tender form prescribed in sealed envelopes addressed to the Authorised Officer, HDH
Financial Services Limited, together with a Pay Order/Demand Draft for an EMD of 10% of the Reserve Price, drawn in favour of "HDB Financiaf
Service Limited" on or before 5pm on the 03-01-2022 of Tender-cum-Auction sale hereby notified.

Forinspection of the Property and other particulars, the intending purchaser may  contact: , M/s. HDB Financial Services Ltd.#76-8-10/1, F.No.
4, Bhavani Towers, Swathi Theater Road, Beside Union Bank Of India Bhavanipuram, Vijayawada-520012. Mr.Rajesh Babu (6309191555) &0
Balaji Singh Naik (8099654388),The Property/ies is sold on "As-is-where-is" and "As-is-what-is" condition basis.
The sealed Tenders will be opened in the presence of the intending bidders by 11am on the 04-01-2022 . of Tender-cum-auction Sale hereb\g
notified. Though in general the same will be by way of closed tenders, the Authorised Officer may , at his sole discretion, conduct an open Auction
among the interested bidders who desire to Quote a bid higher than the one received in the closed tender process, and in such an event, the salg
shall be conferred on the person making highest bid. The sale, however, is subject to confirmation of HDB Financial Services Limited.
The successful bidder shall have to pay 25% (inclusive of EMD paid) of the sale amount immediately on the same day or not later than next working
day on completion of sale and the balance amount of 75% within 15 days from the date of confirmation of Sale, failing which the initial deposit of 25%
shall be forfeited. At any cost it shall not be refunded. If the successful bidder, fail to make the payment of 25% of the entire bid amount as mentioned
above, the next successful bidder will be considered and entitled to complete the sale.
The sale certificate will be issued by the Authorised Officer in favour of the successful purchaser only after receipt of the entire sale consideration]
within the time limit stipulated herein.

The successful purchaser shall bear the charges/fees payable for conveyance, such as stamp duty, Registration Fee etc., as applicable under law.
The successful bidder should pay the statutory dues (lawful house tax, Electricity Charges and other Dues), TDS, GST if any, due to Government
Government undertaking and Local bodies.

The Authorised Officer has absolute right to accept or reject Tender or Bid any or all the offers and adjourn/postpone/cancel the Auction withou
assigning any reason thereof and also modify any terms and conditions of the sale without assigning any reason thereof and also to modify anyg
terms and conditions of the sale without any prior notice.

Date:01-12-2021 Authorised
Place:Vijayawada M/s.HDB Financial Services Limited.

Authorised Officer : #76-8-10/1, F.No.-4, Bhavani Towers, Swathi Theater Road, Beside Union Bank Of India Bhavanipuram, Vijayawada-520012.
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